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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 08.09.2022 (THURSDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
    

   For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 397 of  

2020 
 

Skyville-Residents Welfare Association 

Vs. 

Rational Buildcon Pvt. Ltd. & Ors. 

 
With 

Alok Kr. Aggarwal Aayushi Singh 

Shashank Agarwal 

Pranav Vyas 

Satendra K. Rai 

Swapnil Gupta-R3 

2.  Comp. App. (AT) 

(Ins) No. 398 of 

2020 

 

Skyville-Residents Welfare Association 

Vs. 

Golden Glow Estates Pvt. Ltd. & Ors. 

 

With 

Alok Kr. Aggarwal Aayushi Singh 

Shashank Agarwal 

Satendra K. Rai 

Swapnil Gupta-R3 

Guarav Mitra 

3.  Comp. App. (AT) 

(Ins) No. 399 of 

2020 

 

Skyville-Residents Welfare Association 

Vs. 

Digamber Buildcon Pvt. Ltd. & Ors. 

 

Alok Kr. Aggarwal Shashank Agarwal 

Pranav Vyas 

Swapnil Gupta-R3 

Guarav Mitra 

 

   For Hearing 

4.  Comp. App. (AT) 

(Ins) No. 46 of 

2020 & I.A. No. 

3133 of 2022 
 

Symbol Vinimay Pvt. Ltd. 

Vs. 

Champa Impex Pvt. Ltd. 

 

Shruti Agarwal Chayan Gupta 

5.  Comp. App. (AT) 

(Ins) No. 299 of 

2020 & I.A. No. 

2208 & 2190 of 

2021 

State Bank of India  

Vs. 

Venugopal Dhoot & Ors. 
 
 

 
 

With 

Bishwajit Dubey Jash Shah-R7 to R9 

 

6.  Comp. App. (AT) 

(Ins) No. 467 of 

2020 

 

Pertamina Hulu Energi Nunukan 

Company 

Vs. 

Venugopal Dhoot & Ors. 

 
With 

Varuna Bhanrale Sandeep S Ladda-

R5 

Vajyant Paliwal-R3 

7.  Comp. App. (AT) 

(Ins) No. 639 of 

2020 

 

BPRL Ventures Indonesia B.V. & Anr. 

Vs. 

Venugopal Dhoot & Ors 

 
With. 

Dheeraj Nair Kritika Nagpal-R1 
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8.  Comp. App. (AT) 

(Ins) No. 640 of 

2020 

 

BPRL Ventures B.V. & Anr. 

Vs. 

Venugopal Dhoot & Ors. 

 

Dheeraj Nair Moueshree Shukla-

R3 

Prafful Goyal-R8 

9.  Comp. App. (AT) 

(Ins) No. 09 of 

2021 & I.A. No. 

1177 of 2021 

 

Arham Steels 

Vs. 

NIIL Infrastructure Pvt. Ltd & Ors. 

 
 

With 

Deepak Khurana  Nisha Malpani-R1 

Asish Makhija-R1 

to R5 

10.  Comp. App. (AT) 

(Ins) No. 10 of 

2021 
 

 

Annapurna Steel Company 

Vs. 

NIIL Infrastructure Pvt. Ltd. & Ors. 

 
With 

Deepak Khurana  Nisha Malpani-R1 

Asish Makhija-R1 to  

R5 

11.  Comp. App. (AT) 

(Ins) No. 12 of 

2021 

 

Ram Swaroop Ramesh Chand 

Vs. 

NIIL Infrastructure Pvt. Ltd & Ors. 

Deepak Khurana  Nisha Malpani-R1 

Asish Makhija-R1 to  

R5 

12.  Comp. App. (AT) 

(Ins) No. 315 of 

2021 & I.A. No. 

753, 754 & 755 of 

2021 
 

 

Om Prakash Pandey  

Vs. 

Indian Overseas Bank & Anr. 

Subhasish 

Bhowmick 

Ramesh Chandra 

Prusti 

Sukriti Dutta-R1 

Rahul Auddy-R2 

 
 

 

 

 

  Copy to: - 
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